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distillation unit will be ready and it
cannot be utilised because the subse-
quent processes of the kerosene treat-
ing unit ang the coker umt will nat
be ready for another year. Is thig true
or wrong? I« it is substantislly true,
-who ang what ig responsible for this
faulty planning?

SHRI K. D, MALAVIYA: So far as
my information goes, it is not sub-
stantially true. There will be a time
gap between the crude distillation unit
and the kerosene treating unit. There
may be a few months imbalance be-
cause, as I said from the beginning.
there have been some difficulties in
the planning and availability of proper
type of men, but I do not think there
is going to be a gap of one year. There
may be gap of a few months as I am
able to see just nowt 1t will be the
effort of the Government and myself
to see that this time gap is shortened
ag far as possible,

Flectrification of Rallway Tracks to
Congerve Foreign Exchange

*307, SHRI NITIRAJ SINGH CHAU-
DHARY: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Railways propose
electrification of Railway trackg in a
big way to conserve foreign exchange
angd also foreign dependence on supply
of crude; and

(b) if so, the broad outlines of the
scheme to be implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) The pace of elec-
trification on the Indian Railways
would depend upon the availability of
resources and the densities of traffic,
Keeping in view the existing con-
straintg of resources ang economics of
electrification, it appears unlikely that
electrification would be undertaken at
a scale which would be substantlilly
more than hitherto.
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(b) The pections likely to be taken
up for electrification are still under
consideration of the Government
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SHRI P. VENKATASUBBAIAH:
May ] know whether the programme
of electrification of the railway track
between Madras and- Vijayawada is
going on as per schedule? I also want
to know whether sufficient funds are
avallable and when it will be com-
pleted?

SHRI BUTA SINGH. The work bet-
ween Vijaywada and Madras section
15 going on according to schedule and
will be completed wathin the stipulated
pei:od provided the funds are avail.
able.

MR. SPEAKFR: What period?

SHRI BUTA SINGII. The funds
have already been allocated and the
work s progressing,

SHRI P. VENKATASUBBAIAH: It
1s most unfair. How do you say like
that?

MR. SPEAKER: Can you throw
some lLight on ths?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI). On ths
section, we have taken over the work
and 18 expected to be completed by
1979-80,

SHRI INDRAJIT GUPTA- I want to
know which are the important electri-
fication projects which are at present
1 hand on which construction is pro-
ceeding? May I also know whether it
is the policy of the Railway Ministry
to relrench those railway electrifica-
tion workers who have worked on this
project, as soon as the project is com~
pleted? I also want to know whether
these workers who have been working
for years together—for example, I
have in mind the Pans-cum-Haldia
Tine on which the work is completed-—
are being retrenched in a largs num-
ber? I also want to know whether
the policy is to retrench them or to
deploy them on other projects which
are also being taken up elsewhere?

SHRI BUTA SINGH: Ag far os the
first part of the question is concerned,
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we have taken in hand five projects
Irom Kriandul-Waltair, Tundla-Delhi,
Madras-Vijayawada, Madres-Trivelore
and Bhusaval-Drug. So far as the
question of retrenchment of those
casual workers who are employed in
a particular project is concerned, it is
in the nature of a casual workers' job
itself and after the project is complet~
ed, they have to go home, But we
take sufficieni care and give priority
to these workers wherever the work is
available; and this is a continuous pro-
oess; it is plan after plan that the
electrification work has to go. Suffi-
cient care will be taken to see that the
workers are not unnecessarily re-
trenched.
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Riequitement and Production of
Hormones

#311. SHRI NANUBHAI N. PATEL:
Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to
state:

(a) what is the country's require-
ment of Hormones and what are the
hormones produced in the country;

(b) what steps Government have
taken to encourage firms having less
than 26 per cent foreign equity to
produce hormones; and

(c) when it is expected to break
the monopoly of foreign firms in this
field? 4

THE DEPUTY MINISTER IN THE
MINISTRY CHEMICALS AND FERTI-
LIZERS (SHRI C, P. MAJHI): (a)
Data regarding couniry's reguirement
of steroids and Ilormones and their
production 18 contained 1n Annexure I
to Chapter II of the Report of the Com-
mittee on Drugs and Pharmaceufical
Industry. A copy of this Report was
8laid on the Table of the House on
B-5 75,

(b) and (¢). Two Indiun companies
are licensed to produce different types
of hormones and steroids in the coun-
try. One more company has been given
a letter of intent for some items fall-
ing under this category of products,
Assistance 18 also being accorded to
Indian Sector for procurement of
necessary technology from abroad. The
technology for the manufacture of hor-
mones and steroids is of highly sophis-
ticated nature. The Indian sector of
the Industry is however given prefer-
ence in approval of manufacturing
schemes.





